
Annex 3 

Format - Details of the borrowal accounts which have been classified 
as doubtful, loss or suit filed with outstanding (both under 

funded and non-funded) aggregating Rs. 1.00 crore and above 

[Vide paragraph 5.3.1] 

Name of the Bank: 

1. Name of the Company/firm 
2. Registered address of the company/firm 
3. Names of the directors/partners of defaulting company/firm 
4. Name of the branch 
5. Type of facilities and limits sanctioned under each facility 
6. Amount outstanding  
7. Nature  and value of securities held in each category 
8. Asset classification of the defaulting account 

(specify doubtful, loss or suit filed) 
9. Date of classifying the account as doubtful / loss / suit filed 
 

 

Format for Reporting of Data on Wilful Default 

[Vide paragraph 5.4.1] 

a) Input media : 3.5" floppy disk file  
b) File Characteristics : ASCII or dbf file  

 
The field - wise description of various items is as follows: 

 
1) Serial Number : 9 (4) Unique number to be given to each of the 

records  
2) Bank-branch name : x (14) As in the case of Basic Statistical return 
3) Party 's name : x (45) The legal name  
4) Registered address : x (96) Registered Office address 
5) Amount outstanding : 9(6) Total amount outstanding in Rs. Lakh  
6) Name of directors : x(336) To be divided into 14 sub-fields of 24 bytes each 
7) Status : Suit filed or non-suit filed  
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